CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH
KOLKATA

0.A/350/413/2015 o Date of Order: 18.09.2019

Coram: Hon’ble Ms Bidisha Baner;ee, J ud1c1a1 Member
~ Hon’ble Dr. (Ms.) N andlta Chatterjee, Admlmstratlve Member

Anjana Chakraborty
Vs
M/O Commerce
For The Applicant(s): Ms A. Roy, counsel . |
For The Réspdndeﬁt_(s)f Mr. Sukanta Banerjee, counsel

ORDER(ORAL)

Per Ms. Bidisha Banemee Member (J) rwn

Heard both Sldes "‘.:}-?“--‘h

O.Ais d1sposed of a as w1thdrawn - No costs. )
4. Letter dated 6.9.19 i is, taken on: record 3
e NP , . P
(Nandlta Chatterjee) (Bidisha Banerjee)
Member (A) | _ Member (3)



